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HIGH COURT OF DELHI

The Registrar General,
I-Iigh Court of Delhi,
New Delhi.

To
The Director,
National Judicial Academy,

- Bhadbhada Road, P.O. Suraj Nagar,
Bhopal-462044 (M.P.)
[Fax No.0755-2696904, Tel: 0755~2696669]

Slncrsharh Road, New Delhi

/DHC/Gaz.-IB/G-3/NJA/2026' Dated:

Sub: Nomination of Judicial Ofliccrs for Programme No. P-1478, P-1479 & P-1482.

Sir,
I am directed to refer to your letter No. NJA/Dir./Ac.Prog./2025-26/I 885 dated

04.09.2025, on the above subject, and to say that I-lon'ble the ChiefJustice has been pleased to
nominate the following Judicial Officers for attending the Programme No. P-1478, P-1479 &
P-1482 scheduled to be held in the month of January, 2026 being organized by National
Judicial Academy, Bhopal as mentioned against their respective names hereunder:-

S. Program Date J ‘ Programme Name Niiies of the nominated’ ‘l
__N0 .Nm ., ,__ J officers __
‘ 1. P-1478 10.01.2026 National Conference 1.

& on Prevention of
11.01.2026 Corruption Act, 1988

i 3.

Ivir. Ajay Gupta, Special Judge
(PC Act) (CB1), Rouse Avenue.)
Court Complex, New Delhi.
Mr. Murari Prasad Singh,
Special Judge (PC Act) (CBI),
Rouse Avenue Court Complex,
New Delhi. ;
Ms. Jyoti Kler, Special Judge“
(PC Act) (CBI), Rouse Avenue
Qourt Complex, New Delhi.

2. P-104790’ l0.01.2026lNational Conferencel‘ 1.
& on Cornmerciai

1 1.01.2026 Disputes

Mr. Ashutosh Kumar, District
Judge (Commercial Court),
West District, Tis I-Iazari Courts, ‘l
Delhi.
Mr. Sanjeev Kr. Malhotra,
District Judge (Commercial
Coun), Central District, Tis
I-lazari Courts, Delhi.
Mr. Rajesh Kr. Goel, District
Judge (Commercial Court),
Central District, Tis I-Iazari
Courts, Delhi.



3. ii P-1482 if 24.022026 National Seminar on 1.
25.01.2026 Electronic Evidence

Cyber Crime and
Mr:Syed Zislmn Ali Warsi, ASJ,
New Delhi District, Pntiala
I-louse Courts, New Delhi.
Mr. Pawan Kumar, ASJ, South
District, Snket Courts, New
Delhi.
Dr. Yadvender Singh, ASJ, West
District, Tis Hazari Couns,-
Dcll1i_ _

Yours Sincerely,

(Ashok sham). '
Assistant Registrar (G_;‘:4'z‘,;IB%‘_-;f;

for Registrari-Qencra

Copy along with copy of letter dated 04 09.2025 of the Director, Nationiii. itiial
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l'-t- IQ _ _No. lDHClGaz.-IB/G-3/NJA/2026 Dated: $5; O | .5(pp ' Q5)
\

‘_

~_

Academy, Blgopal lsrwttrded to the following Principal District & Sessions Judges l 't , he 'lK/
request to in orm t e nominated Judicial Ofiiccrs respectively and ask tltem to co-ord ‘ii Q “\-‘~‘

' - - . . . Mdirectly with National Judicial Academy, Bhopal with regard to study material and other 2/
details of the programmin-

ut.
iv.

The Principal District 8: Sessions Judgc (I-IQs), Tis Hazuri Courts, ])¢]hi_
The Principal District & Sessions Judge, New Delhi District, Patiuln House Courts,
New Delhi.
The Principtll District & Sessions Judge, South District, SnkelC0m1$, New ;),,p,i_
The Principal District & Sessions Judge, West District, Tis I-Iazari Courts, Delhi.

v. The" Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI)
Rouse Avenue Court Complex, New Delhi, J

5;_A'_..§!--
(s8l1Sl1Kl1H1Hl')

Administrative Officer (J) (Gazette-IB)

No.l\wllscfl‘rng./RACCJGaz.I2ll26/g’ /_ Dated: D-GLG
ti ntl necessary action to 1

LAJNI-

4

Copy forwarded alnngwith its enclosure for tnfonna on a

Sh. Ajay Gupta, Special Judge(PC Act)(CBl)
Sh. Murari Prasad Singh, Special .ludge(PC Ac|.l(CBl)
Ms. Jyoti Klcr, Special Judge(PC Act)(CBll
The Blanch In-charge. Administration, General, Bail 8: Filing, Pool Car. Care Taking, Protocol

nd Facilitation Centre RACC, New Delhi. .al eb 't
.V':/?l'hc Website Commiutic, Tis Hazari Court, Dclltl for uploading on the offici w st e. ab

(Dig . ay Singh)
Officer In-charge (Judicial)

for Principal District 8: Stsslons Judge-
cum-Spccial Judge(PC Act)(CBI)

Rouse Avenue Court Complex,
New Delhi.
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. , An1rudr1ItaB0se tii ' - - Campus : Blmdbhada Remit -9"”"‘ Nnsarliiiit
1.- nrtmt-46204-r (.~.r.m (In V I

dra./=5» _ rz ‘r art O]]ice:SuprerII¢ CW" "H" '
‘J ' '“’n‘Lt Mar-g,New ohm-rrerot (Indie).._§.- ‘data.12*‘;it..s:§7’"Former Itrdge, Supreme Court ofindia

Director. . . _ _ __ _ _ .1
Nattonal Iudrcral Academy -‘ '*"- - r:-.-.\ r¢t.=o1ss-mama,smart.arrenararazanla-r;3r_ffH__l_.--- ‘..

..,.-...-»....-..---> —~»- ->._¢..._. .._.____.-___._._---------.-__~._____._-ca ..‘_-.-' 

pmgwrww,
Sub: Regartling Nominations for the l§lJA 1’rngr1tmme.-t for the Academic Year 2025-26

front Septetttlrer, 2025 to May, Z026 ll’-I459 to l’-I504]

The i0"' meeting oi‘ the National Judicial Academic Council (NJAC) was held on 29.07.2025 through
virtual mode. The NM Annual Training Calendar for the Academic Year was proposed, discussed and linall>'
approved for being adopted.

The Academic l’rog_rmnmes of NJA for 202$-26 has been designed in conlbrtnity with r¢S0h1li0I¥5
passed in the said NJAC meeting. The Chairperson ol' the NJA, the ll0n‘l|Ie ChiefJustice of India and lion’hle
mentiters oi’ the Governing Council and the General Body have aiso approved the 1'n.fltic‘tt1iC Progmmtncs for
NJA for the Academic Year 2025-26.

A copy of the Academic Calendar for the AX’: 2025-26 is enclosed (Annexe:-e-I). Nontirrations are
required for the participation ofthe Judges ofyour lliglt Court as well as Judicial OlTicers for the respective
prograntmes.

I The NM would he grateful ifyou could kindly nominate three Judges from your High Court and three
Judicial Ollicers from the eoons under the supervisory jurisdiction oi‘ your High Court for the regular
programmes [except special events) to he held during September, 2025 to June, 2026 in the academic year
2025-26. l can understand that nominations for all the progmmtnes may not he Feasible at lhisjuneture, and the
general pmctice has been to send the nominations two weeks before each programme. l

~ The Academy will be separately sertdingireqttcsts for nominations for Regional Conferences to be
hosted by the eonccmed High Courts ofspccilie region and other special events.

_ -You are also requested to consider nominations of participantjttdges/jtnlieial officers, to the extent
possible, of those who have not earlier attended NJ/\ programmes to facilitate sensitization ofa broader
component ofourjttdieial family to the benefits ofjudieial t aiuing and education.

‘lU'l?Z»ht:1f’1/712/!;w’M1!?n¢C‘*W1<i£t, . I
Yours sincerely

W(Anirut.ldlta' Bose) .
t

H0n'blc Mr. Justiee Dcvendra Kumar Upadltyaya
Cltieflustiee
Delhi lligh Court
flew Delhi - H000]

Copy ta: 1. The Registrar General, Delhi High Conn. Delhi. _
‘ 2. The Director (Academics). Delhi Judicial Academy. New Delhi - l l0 078.

Rel'.: NM/Dir.IAe.l‘rogJ2025-26/ I88 5“ it
Dated: 4"‘ September, 202$
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